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M/s Equipment Planet …Appellant 
 

Vs 
 

M/s Udit Infraworld Pvt. Ltd.  ….Respondent 
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     For Respondent:     

Mr. Satendra Rai, Advocate 
 
Mr. Manish Shekhari and Ms. Anisha Mahajan, 
Advocates 
 

  
 

 

 

O R D E R 
 

12.03.2020  Advocate Mr. Satendra Rai for the Appellant says that arguing 

Counsel is not available. He seeks time.  

 List the Appeal ‘For Admission (After Notice)’ on 16th April, 2020. 

 

 
[Justice A.I.S. Cheema] 

Member (Judicial) 
 
 

[Justice Anant Bijay Singh] 
Member (Judicial) 

 
 

 
(Kanthi Narahari) 

Member(Technical) 
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